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 (4)  A  copy  of  the  Annual  Accounts

 (Hindi  ang  English  vefsions)  of  the

 Regional  Engineering  College,  Kuru-

 kshetra,  for  the  year  1980-81  together
 with  Rudit  Report  thereon,  [Placed  in

 Library,  See  No,  LT-3993/82.]

 छिदा ना.  Motor  VEHICLES  (Fiast  AMEND-

 MENT)  Ruves,  1982.0  ANd  STATEMENT
 FOR  DELAY

 THE  MINISTER  OF  SHIPPING  AND

 TRANSPORT  (SHRI  VEERENDRA

 PATIL):  1  beg  to  lay  on  the  Table—

 (1)  A  copy  of  the  Delhi  Motor
 Vehicles  (First  Amendment)  Rules,
 1982  (Hindi  and  English  versions)  pub-
 lished  in  Notification  No.  SECE  3,3)

 Tpt./8l  in  Delhi  Gazette  dated  the
 Ist  March,  1982,  under  subsection  (3)
 of  section  133  of  the  Motor  Vehicles

 Act,  1939.

 (2)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay  in

 laying  the  above  Notification.  [Placed
 in’  Library,  See  No.  LT-3994/82.}

 Annual  Report  of  National  Academy  of
 Medical  Sciences  (India),  New  Delhi  for
 19BO.Annual  Accounts  of  National  Aca-

 demy  of  Medical  Sciences  (india),  New
 Dethi  for  1979-80  and  Statement  for
 delay.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY

 WELFARE  (KUMARI  KUMUDBEN  M.

 JOSHI):  ।  beg  to  lay  on  the  Table

 (1)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the  Na-

 tional  Academy  of  Medical  Sciences

 (India),  New  Delhi,  for  the  year  1979-

 (2)  A  copy  of  the  Annual  Accounts

 (Hindi  and  English  versions)  of  the  Na-

 tional  Academy  of  Medical  Sciences

 (India},  New  Delhi,  for  the  year  1980.

 80  together  with  Audit  Report  thereon.

 (3)  A  statement  (Hndi  and  English
 versions}  showing  reasons  for  delay  in

 laying  the  papers  mentioned  at  (1)  and

 {2}  above.  (Placed  in  Library.  See
 No,  LT—3995/82),

 क
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 अध्यक्ष  -  आश्वासन प  था.  कि

 पिपी  का  हाउस  कं  टेबल  पर  रखा  जाएगा  ।

 थी  उंन्दलोत  यादव:  हम  चाहत  ह  ।  वह

 रखी  जाए।

 बालक  महोदय
 :

 आश्वासन  यह  था  कि
 इस  रिपोर्ट  का  अवद्य  सदन  के  टेबल  पर

 रखा  जाएगा।  बाकी  बाद  मं  मम

 al  कन्ी  न  यदि  गवर्नमेंट  मंडल
 parr  क  रिपोर्ट सदन में सदन  मं  पा  नहीं

 होगी?  बहस  के  निलए  जरूरी  हो  कि  पिपाट

 पश की जाए। की  गा।

 we  want  to  discuss  the  recommendations.
 It  is  not  only  that  the  Report  should  be

 placed.

 MR,  SPEAKER:  The  Home  Minister's

 assurance  is  there.

 with  me

 ।  ‘aave  that  assurance
 It  -  on  record.

 SHRI  CHANDRAJIT  YADAV:  Will

 you  fins  out  fram  the  Home  Minster?

 MR.  SPEAKER:  Yes  1  will.

 SHRI  CHANDRAJIT  YADAV:  The

 Cabinet  has  taken  a  decision  not  10.  place
 it,  CUnterruptions)  The  Cabinet  has  post-

 poned  the  discussion  on  the  Report.

 DR.  SUBRAMANIAM  SWAMY  (Bom-

 bay  North  East).  On  a  point  of  order.  I

 would  like  to  bring  to  the  notice  of  the

 House  that,  on  the  Prime  Minister's  visit

 10.  Saudi  Arabia,  the  House  has  not  been

 taken  info  confidence.  The  papers  are

 speculating  that  there  is  a  change  in  for-

 tign  policy...

 MR.  SPEAKER:  No  speculation  =  -

 allowed  here,

 DR.  SUBRAMANIAM  SWAMY:

 Should  not  the  House  be  taken  into  confi-

 dence.

 (Interruptions)

 MR,  SPFAKER:  No.  Not  allowed.

 (Interruptions)


